Name of CD: C&C Constructions Limited
Date of Commencement of CIRP: 14.02.2019
List as on: 21.01.2022
Annexure 1

List of Secured Financial Creditors belonging to any class of creditors

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 (Amount in Rs)
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Upkar Singh & Gurcharan 33.46,271 33.46.271
1 Singh

Baljeet Kaur & Gurmeet 30,66,602 30,66,602
2 Singl
R Parminder and Ravinder 3145779 3145779

Total 95,58,652 95,58,652,




